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Service conditions In Ashoka Hotel 
Ltd^ New Delhi

1078. Shri Kajrolkar; Will the 
Minister of Works, Hoaslni^ and 
Urban Development be pleased to 
state:

(a) whether any service conditions 
have been introduced in the Ashoka 
Hotel Ltd., New Delhi;

(b ) whether they have ever been 
reviewed after their introduction to 
see whether they are comparable with 
other similar institutions ifi India; 
tod

(c) if not, when it is proposed to 
be done?

The Minister of Works, Hoosinf and 
Urban Development (Shri M e^  
Chand ^ an n a ): (a) Yes.

(b ) and (c). A  Wage Board for t^e 
Hotel Industry in Delhi has been set 
up by the Delhi Administration. The 
service conditions of thg employees of 
the Ashoka; Hotel will be reviewed 
in the light of the recommendations 
of the Wage Board and the decision 
of the Delhi Administration thereon.

I.N.A. Market, New Delhi

1079. Shri Yashpal Singh. Will the 
Minister of Works, Housing and 
Urban Development be pleased to 
State:

(a) whether it is a fact that the 
new I.N.A. Market near Kidwai 
Nagar has not so far been given elec­
tric connection; and

(b) if so, the reasons therefor?

The Minister of Works, Housing 
and Urhan Development (Shri Mehr 
Chand Khanna): (a ) and (b). A ll the 
224 shops in the market have been 
a l̂lotted to the Super Bazar. Of these, 
120 shops, which were allotted initi­
ally, have been provided with tepr>- 
porary electric connections. Parraa- 
nent electric connections have np̂  
been provided as the Delhi Electrifr 
Supply Undertaking has changed t ^  
basis of payment (J^manded and Gpy- 
ernment have not been able to agrpe 
to this. The rcvnaining 104 shop3 
have been allotted to the Supjcj: 
Bazar on the condition that th ^  
would obtain electric connections 
direct frorm the Undertaking.

Manufacture ^  Briquettes

1080. Shri Vishwa Nath Pandey:
Will the Mini.ster of Planning and 
Social Welfare be pleased to state:

(a) whether Government propose 
to instal a factory for manufac^urinf 
briquettes from saw dust and bamboo 
dust in Chemvannur near Calcutta;
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(b) if so, when; and

(c) the total expenditure thereof?

The Minister otf 
Social Welfare (^hri Asokji Mehta):
(a ) t6 The P^irining Commission 
is not aware of any place knoWh iii 
Chemvannur near Calcutta located in 
the Rural Industries Projects spon- 
sdred by the Planning Commission. 
However, th'^re is a plrice known as 
Cheruvannur near Calicut (Kozhi- 
k>de) in K^rahr and that is located 
ir the Rural Industries Project of 
Kozhikode.

A  model scheme for the manu- 
fiicture of fuel briquetting from saw 
d»li*t and bamb(k) dust has been pre- 
pai^d by th^ Rural Indtuttri^s Plan- 
nlWlr Committee and supplied to the 
Prbj^ct Officer, Rural Industries Por- 
j«ct, Kozhikode. The Project Officer 
is W kirig  «ffforts to get a suitable 
party interested in this industrial 
air îVity. It is not possibtfe at this 

to indicate aS to whra the unit 
would come up there and w hit Would 
ultimately be th« investment.

£z6fiaiige va*/4e i f

I0 8 i ^hri ktmUCr Cltiddhi^tf;
Witt I^inister of Fhiauice be 
pleased to state:

(a ) the present uiifoiÂ cial rates of 
exchange for the Rupee vis-a-vis 
dollar and pound sterling in principal 
markets outside the country and in­
side the country; and

(b) whether Govern*ment propose 
to lay a statevnent showing moAth- 
by-month fluctuations in the unoffi­
cial rates of exchange for the Rvpee 
in terms of Dollar and Pound Ster­
ling since Ju'ne, ld66 aher tflW deva­
luation of the rupee; on the Table?

The Minister of Finance (Shri 
Sachindra Chaudhuri): (a) The un­
official rale of exchange for the rupee 
in terms of the U.S. dollar in the 
New York market was Rs. 10 at the 
end of September 1966, and the un­
official rate of exchange for the rupee

in terms of Pound Sterling was lUt. 
29.85 oii I»th October tfOe. The 
unofficial rates of exchange in markets 
inside the country are not available.

(h j Tfie iltitofflfciil firite 6f eiccha'nge 
for th'̂  tu »̂6e ift term’s of the U.S. 
dollar has varied between Rs. 9 75 to 
R5. 10-15 in the t^'rlc f^iarkM,
and the unofficial rate of exchange 
for tile rupee in ief^ns 6f  Pound 
Sterling in the London market has 
varied beWt^n Rs. 291-28 to Jls. 31-85 
since devfflufttion.

d rcn U f in Caleotto

1082. Siurl P. A. ciukraverU:
IS h  H. 6 . ttng^ Reddy:
ShH D. C. Shamui:

WUl the. Minister of PUniUiig and 
S o ^  W eM re be itlea^d tii sufe:

(a ) the progress achieved so l i r  
startini; with the cpnstruction of the 
circular Railway in Calcutta;

(b ) whether Government have 
examined the possibility ^ In li 
for subways, as in other big citlea ia 
the world; and

(c) the financial involveroenti 
thereof?

The MlnMer ut Flumlnc u d  8 4 ^
Welfare (Shri Aioka ( » )
and (b). DeMUi th< l u ­
minary engln^rin* fea«lbWty , rtu ^
are being finalised in cohaultatioh 
with the Calcutta MetropoUtan Plan­
ning Organisation and the Railways.

(c) Does not arise.

Indian Bmfbaaay in Washington

1083. Sarendra Pal S in ^ : W ill 
the Minister of Finance be pleased
to state:

(a) whether the contract entered 
into on the 9th August, 1966 by the 
Indian Embassy in Washington with a 
firm of public relations consultants by 
the name of ‘Public Relations Atteches 
International’ has been renewed for 
the current financial year; and




